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Jessop & Co, Four workmen died
and there was no machinery...(In-
terruption),

(

MR. SPEAKER: Nothing doing.
(Interruption)
wers Wgraw : ww Afed A,
nwq 3 FE AN fve }WT
v2.22 hrs.

PAPERS LAID ON THE TABLE

REVIEW oN AND ANNUAL REPORT OF
BHARAT REFRACTORIES LTD., BokarRO
STeeL CiTy, FOR 1979-80

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM
KHAN): On behalf of Shri Pranab
Mukherjee, I beg to lay on the Table:

(1). A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of scction
6]19A of the Companies Act, 1956:-

(i) Review by the Government
on the working of the Bharat Re-
fractories Limited, Bokaro Steel

City (Dhanbad) and of its subsi-

diary organisation viz. India Fire-

bricks and Insulation Company

Limited, for the year 1979-80.

(ii) Annual Report of the Bharat
Refractories Limited, Bokaro Steel
City (Dhanbad) and of its subsi-
diary organisation viz, India Fire-
bricks and Insulation Company
Limited for the year 1979-80 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mentioned
at (1) above,

[Piaced in Library, See No, LT-
3167/81).

‘NOTIFICATION UNDER AIRCRAFT ACT

THE MINBTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHARMA): 1 beg to lay on
the Table, a copy of the Aircraft
(Amendment) Rules. 1981 (Hindi
and English versions) published in
‘Notification No. G.S.R. 699 in Gaz-
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ette of India dated the 25th July,
1981, under section 14A of the Air-
craft Act, 1934 together with an ex-
planatory note. [Placed in Library.
See No, LT-3168/81).
ANNUAL REPORT OF AND REVIEW ON
RAJGHAT SamMapHI COMMITTEE FOR
1980-81

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND
WORKS AND HOUSING (SHRI
BHISHMA NARAIN SINGH): 1
beg to lay on the Table:

(1) A copy of the Annual Report
(Hindi and English versions) of the
Rajghat Samadhi Committee for the
year 1980-81 along with Audited
Accounts.

(2) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of Rajghat
Samadhi Committee for the year
1980-81.

[Placed in Library. See No. LT-
3169/81].

REVIEW ON AND ANNUAL REPORT OF
NATIONAL TNSTRUMENTS LTD., FOR
1980-81, STATEMENT RE. REVIEW JN
AND ANNUAL REPoRrRT oF INSTRU-
MENTATION LTD., KoTA FOR 1980-

-81, ETC.. NOTIFICATION UNDER IN-

DUSTRIES (DEVELOPMENT AND
REGULATION) ACT, ETC,

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANIIT CHANANA):
On behalf of Shri Narayan Datt
Tiwari, T beg to lay on the Table:

(1) A copy cach of the following
papers (Hindi and English veresions)
vnder sub-section (1) of section
619A of the Companies Act, 1956:

(a) (i) Review by the Govern-
ment on the working of the Na-
tional Instruments Limited, Cal-
cutta, for the year 1980-81,

(ii) Annual Report of the Na-
tional Tnstruments Limited. Cal-
cutta, for the vear 1980-81 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT-
3170/81).
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.€®) (i) Statcmeat regarding
Raviaw Ay the Governmeat on
the warking of the Instrumentation
I.,nmwd, Kota, for the year 1980-

(i) Anmual Report of the Ins-
trumentation Limited, Kota, for
the year 1980-81 along with the
Audited Accoums and the com-
ments of the Comptroller and
Auditor General thereon,

WPlaced in Library. See No. LT-
-3171/81).

(¢) (i) Statemeat gegarding
Review by the Government on the
-working of the Cement Corpora-
tion of India Limited, New Delhi,
far the year 1980-81.

ii) Annwel Report of the Cec-
mept Corporation of India Limit-
ed, New Delhi, for the year 1980-
81 along with the Audited Ac-
counts and the comments of the
Comptrolier and Auditor General
thereen.

{Piaced in Library. See No. LT-
3172/81].

(d) (i) Review by. the Govern-
Jnent on the working of the Hindus-
tan Paper Corporation Limited,
New Delhi, for the year 1980-81.

g (i) A:Pmual Report of the Hin-
ustan Paper -Cosporation Limit-
«d, New Delhi, for the year 1980-
-81 aloag with the Audited Accoun-
s and the comments of the Comp-
ﬂollgr and Auditor’ Geqera] there-

ﬂ’!ﬂ:ed in Library. See No. LT-
31735811

(e) (i) Statement regarding
review by the Government on the
working of the Lagan Jute Machi-
nery éompany Limted, Calcutta,
For the year 1980-81.

(i) Anbual Report of the
Tagan Jute Machinery Company
Limited, Calcutta, for the year

1980-81 .along with the Audited
Accounts and lhc comments of the
Comptroller and Auditoy Gencral
therean.

[Placed in Library. See No. 1.T-
3174/81].

(f) (i) Statement regarding Re-,
view by the Government on the
working of the Richardson and
Cruddaes (1972) Limited, Bom-
bay, for the year 1980-81.

(ii) Annual Report of the
Richardsop and Cruddas (1972)
Limited, Bombay, for the ycar
1980-81 along with the Audited
Accountg and the comments of the
Comptroller and Auditor Geaeral
thereon.

[Placed in Library. See No. LT-
3175/81]. v

(2) A copy cach of the following
Naotifications (Hindi and English
versions) under sub-section (2) of
scction 18A of the Industries (De-
v;]opmmt & Regualtion)  Act,
1951:—

(i) S.O. 377(E) published in
Gazette of India dated the 21st
May, 1981 regarding extension of
period of take over of Messrs
Britannia Engineering Company,
Calcutta beyond Five years,

(ii) S.O. 704(E) published in
Gazette of India dated the 17th
September, 1981 regarding ex-
tension of period takepn over of
Messrg Indian Rubber Manufac-
turers Limited, Calcutta beyond
five years,

(iii) S.O, 575(E) published in
Gazette of India dated the 20t
July, 1981 regarding- extension of
period of take over .of .Messr
Glucanate Limited, Calcutta be
yond five years,

[Placed in Library. Se¢ No. LT
3176/81].
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ANNUAL REPORT WND STATEMBNT
re.- RBVIEW 'OR "Namdnat. INSTITUTE
OF DEMSR, ANNEDARAD FOR 1980-
81, AxnuAL Rererts or CENTRAL
TooL Roost, Lubmana For 1980-
81, SMaLL INDUSTRY EXTENSION
TRAINING  IWSTITUTE, 'HYDERABAD
FoR 1980-81, ®TC.

SHRI CHARANIJIT TCHANA-
NA: 1 beg to lay on the Table:

Repon (Liadi apd Eaglich ver-
: iadi ish ver-
sions) of the National lastitute of
Design, Ahmedabad, for the year
1980-81 along with Aodied Ac-
coants,

(i) A statemem regatding Re-
view by the Govermmant on the
working of the National Institute
of Design, Ahmedabad for the year
1980-81. [Placed in Libsary. Sec
No. LT-3177/81,]

(2) A copy of the Annual Re-
port (Hindi and English versions)
of the Centrly Tool Room, Faudh-
iana, for the year 1980-81 along
with the Audrted Accomnts. [Pla-
ced in Library, See No. LT-3178/
81.)

(3) A copy of the Annwal Rep-
ort (Hindi and English versfons)
of the Small Industry Extension
Traiming Institute, Hyderabad, for
the year 1980-81 atong with Audi-
ted Accounts, [Placed in Library.
See No. LT-3179/81.)

(4) A copy of the Annual Re-
port (Hindi and English versions)
of the Central Tool Room and
Training Centre, Calcuta, for the
year 1980-81 along with Awndited
“Accounts. [Placed in Library. See
No. LT-3186/81.]

(5) A copy of the Annua] Rep-
ort (Hindi amd English versions)
of the Czntral Institute of Fool De-
sign, Hyderabad, for the year
1980-81 atong with Audited Ac-
comtts, [Pleced in Eibrary. See
No, LT-3181/81]

(6) A copy of the Anpual Re-
‘posy (Hindi aad ish versions)
of the Institute for Design of Elee-
trical Measuring Instruments, Bom-
bay, for the year 1980-81 dlong
with Audited Accoumts. [Placed in
Library. See No, LT-3182/81],

(7) A statamen t (Hindi and
‘Engtish  versions) regerding Re-
view by the Government on the
worlding of the Central Tool Room,
Ludhiana, Small Industry Exten-
sion Training Institute, Hyderabad,
Central Tool Room and Traiming
Centre, Calcutta, Central Trstittrke
of Tool Design, Hyderabad, snd
Institute for Design and Electricat
Measuring Instruments, Bombey,
for the year 1980-8]1. ([Placed in
Library. See No, LT-3182/81.]

(8) A copy of the Annual Re-
por; (Hindi and English versions)
of the Controller General of Paonts
Designs and Trade Marks, for the
year 1980-81, wnder stction 155 of
the Patents Act, 1970. [Placed in
Li#brary. See No. LT-3182/81.].

(9) (i) A copy of thz Annual
Report (Hindi and English ver-
sions) of the Tool Rooin and
Training Centre, New Dethi, for the
year 1980-81 along with Audited
Accounts.

(ii) A statement (Hindi and
English versions) regarding Review
by the Government on the work-
ing of the Tool Room and Train-
ing Centre, New Dethi, for the
year 1980-81. [Placed in Library.
See MNo. LT-3184/81))

(10) A copy of the Household
Electrical Apphances  (Quality
Control) Order, 1981 ¢(Hindi and
English versions) published in No-
tification No. 8.0. 797(E) in Gaz-
ette of India dated the 12th Nov-
ember, 1981, under sub-section
(6) of section 3 of the Essential
Commoditics Act, 195, [Placed in
Eibrary, See No. LT-3185/81]
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Shri Jaipla Singh Kashyap, and some
¢[Jther Hon. Memberg y?fcn left the
House) _

REVIEW ON AND ANNUAL RESORT OF
RURAL - ELECTRIFICATION CORPORA-
TI0N, LTD., NEW DELHI FOR 1980-81,
NorTH EAsTErN ELECTRIC POWER
CORPORATION LTD., SHILLONG FOR

1979-80, ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF. ENERGY
(SHRI VIKRAM MAHAJAN): I
beg to lay on the Table:

(1) A copy each of the fellowing
papers (Hindi and English versions)

under sub-section (1) of section
?Sl‘gg\ of the Companies Act,

(a) (i) Review by the Govern-
ment on the working of the Rural
Electrification Corporation Limited,
New Delhi, for the year 1980-81.

(ii) Anual Report of the Rural
Electrification Corporation Limited
New Delhi, for the yvear 1980-81
along with the Audited Accounts
and the Comments of the Compt-
roller and Auditor General there-
on, [Placed in Library. See No.
LT-3186/81.)

(b) (i) Review by the Govern-
ment on the working of the North
Eastern Electric Power Corpora-
tion Limited, Shillong, for the year
1979-80,

(ii) Annual Report of the North
Eastern Electric Power Corpora-
tion Limited, Shillong, for the year
1979-80 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon. [Placed in Library. See
No. LT-3187/81.]

(c) (i) Review by the Govern-
ment on the working of the Nation-
al Thermal Power Corporation Li-
mited, New Delhi, for the year
1980-81,

(ii) Annual Report of the Natio-
nal Thermal Power Corporation Li-
mited, New Delhi, for the ycat
1980-81 along with the Auditcd
Accounts and the comments of the

Comptroller and Auditor General
thereon.
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(2) A statement (Hindi and Eng-
lish versions) showing reasons for de-
lay in laying the papers mentioned at
(b) of item (i) above, [Placed in
Library, See No. LT-3188/81.]

(3) (i) A copy of the Anual Rep-
ort (Hindi and English versions) on
the activities of the Coal Mines La-
bour Welfare Organisation, Dhan-
bad, for the year 1979-80.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mentioned
at (1) of item (3) above,

(4) A copy of the Annual Report
(Hindi and English versions) on the
activities of the Coal Mines Labour
Welfare Organisation, Dhanbad, for
the year 1980-81. [Placed in Library.
See No. LT-3189/81.]

CORRECTION OF ANSWER T0o USQ No.
483 RE IMPLEMENTATION OF INTEG-
RATED HoUSING SCHEME BY TRIBAL
DEVELOPMENT AGENCIES IN ORissa

" THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI YOGENDRA MAK-
WANA): I beg to lay on the Table
a statement (Hindi and English ver-
sions) correcting the reply given on
the 25th November, 1981 to Unstar-
red Question No. 483 by Shri Hari-
har Soren, M.P. regarding Implemen-
tation of Integrated Housing Scheme
by Tribal Development Agencies in
Orissa. [Placed in Library. See No.
LT-3190/81.]

Statement

In answer to part (c¢) of Starred
Question No, 483 answered on 25th
November, 1981, the following was
stated :

‘900 houses have been cons-
tructed for the tribals under the
scheme till March 1981.”

The reply may be substituted by
the following: —

“6540 houses have been cons-
tructed and distributed to the tri-
baéss ut’xder the scheme .till March
1981.’
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NoOTIFICATION UNDER COAST GUARD
ACT AN4 PAaperRs UNDER COMPANIES
AcrT,

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): 1
beg to lay on the Table.

(1) A copy of the Coast Gaurd
Eorolled  Follower  Recruitment
Rules, 1981 (Hindi and English ver-
sions) published in Notification No.
S.R.O. 301 in Gazette of India dated
the 12th December, 1981, under sub-
section (2) (b) of section 123 of the
Coast Guard Act, 1978, [Placed in
Library. See No. LT-3191/81.]

(2) A copy of each of the follo-
wing papers (Hindi and English ver-
sions) under sub-section (1) of sec-
tig;lﬁﬁlgA of the Companies Act,
1 —

(a) (i) Statement regarding
Review by the Government on the
working of the Mazagon Dock Li-
gujtcd, Bombay, for the year 1980-

1.

(ii) Annual Report of the Ma-
zagon Dock Limited, Bombay, for
the year 1980-81 along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon.

[Placed in Library See No. LT-
3192/81.] -
(b) (i)  Statement regarding
Review by the Government on
the working of the Hindustan
Aeronautics Limited, Bangalore,
for the year 1980-81.

(ii) Annual Report of the Hin-
dustan Aeronautics Limited,
Bangalore, for the year 1980-81
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General there-
on.

[Placed in Library See No. LT-
3193/81.]
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(c) (i)  Statement regarding
Review by the Government on the
working of the Goa Shipyard Li-
mited, Vasco-da<Gama, Goa for
the year 1980-81. -

(ii) Annual Report of the Goa
Shipyard Limited, Vasco-da-Ga-
ma, Goa, for the year 1980-81
along with the Audited Accounts
and the comments of the Comptrol-
ler and Auditor Genera] thereon.

[Placed in Library. See No. LT-

3194/81.]
(d) (i)  Statement regarding
Review by the Government on the
working of the Bharat Electronics
Limited, Bangalore, for the year
1980-81.
(i) Anual Report of the Bha-
rat Electronics  Limited, Banga-
lore, for the year 1980-81 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon,

[Placed in  Library, See No.
LT-3195/81.]

ANNUAL REPORT OF AND STATEMENT

RE, REVIEW ON PHYSICAL RESEARCH

LABORATORY, AHMEDABAD FOR 1980-

81, SAHA INSTITUTE OF NUCLEAR

PHYSsICS, CALCUTTA FOR 1978-79,
ETC,

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIEN-
CE AND TECHNOLOGY, ELEC-
TRONICS AND ENVIRONMENT
(SHRI C. P. N. SINGH): I beg to
lay on the Table:—

(1) (i) A copy of the Annual
Report (Hindi and English versi-
ons) of the Physical Research La-
boratory, Ahmedabad, for the year
1980-81 along with Audited Ac-
counts.

(i) A statement (Hindi and
English versions) regarding Re-
view by the Government on the
working of the Physical Research
Laboratory, Ahmedabad, for the
year 1980-8].

[Placed in Library See No. LT=-
3196/81.) L
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2) ) A eopy of ths Annual
Report (Hindi and Baglish. versi-
ons) of the Saha Institate of Nu-
clear Physies, Cu:lm fox the year
1978-79 along with the Audited
AcOOrats.

(i) A statement (Hisdi and
Enﬂﬁsh versions) regarding Re-
by the Government og. the
wm:hug of the Saba Institute of
‘Nuclear Physics, Calcutta, for the
yeay 1978-79.
[Placed in Library See No. LT-
3197/81.]

(3) (i) A copy of the Aaanal
Repor; (Hiadi and English versi-
ons) of the Tata Instise of
Goverament on. the working of
the Tata Memorial Centre, Bom-
bay, for the year 1978-79 along
with Audited Areounts:

@) A statement (Hiadi and
Euguh vermasd) reganbng. Re-
view by the Governmeat om the
" working of the Tata Memenal
Centre, Bombay, for the year
1-9.78—79.

[Ploced in Librery. See Neo. LT-

3198/81.]

(4) (i) A copy of the Annual
Report (Hindi and English versl-
ons) of the Tata Iostitute of G
Fundamental Rescarch, Bombay,
for the year, 1978-79 along with
with Audited Accounts,

(i) A statement (Hindi and

Enghsh versions) regasding Re-
view. by the Govemmeat on the
working of thg Tata Imstitute of
Fondamental Rescarch, Bombay,
for the year 1978-79.

[Placed in Library, See No. LT-
3199/81.]

5 ) A of the Brief
Anmal Repont ( and Eng-
lish: vessions) of the Mabarashtra
Assogimtion. for ths Cultivetion of
Science, Pxme, for the year 1980-
81 along with Audited Accousts.

(ii) A- statement (Hmmdi and
English versiosn) regardiag Re-
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m of the m A
sociation for.the. cultivation of
Science, Pune, for the year 1980-
81.

[Plaged. ir; Library. See No. LT-

3200/81.]

(6) (i) A copy of the Annual
) [Hummzm_umvm;—

for the year 1980-81 along with
Audijted Acoourts,

(ii) A statement (Hmdi and
English versions) regarding Re-
view by the Gowamment oa the
working of the Padmaja Naidu
Himalayan, Zoological Park, Dar-
jecking, for the yeaxr 1980-81.

{Placed in Library, See No. LT-

3201/81.)

(7) (i) A ocepy of the Annual

(Hindi and English varsi-

ons) of the Wadia Institute of Hi-

malayan Geology Dehmdun, for

the year 1980-81, along with the
Audited Accouats,

(1) A statement (Hindi and
English vemsions) reganding Re-
view by the QGovermment-oa the
working of the Wadia Institute of
Himalayan Geology, Dehradun,
for the year 1980-81.

[Placed in Library, See No. LT-

3202/81.)

(8) (i) A cepy of the Annual
Report (Hindi and Eoglish versi-
ons) of the Birbal Sabni Instituiy
of Palacobotany, Luckaow, tor
the year 1980-81 aleng with the
Audited. Accaunis.

(ii) A statemem (Hindi and .
Enghish versions) regarding Re-
viow by the Governmemt on the
working of the Birbal Sabmi Ifisti-
tute of Pdlaecbotany, Lucknow,
for the year 1980-81.

{Plcced in Library. See Na. Y-

3203/81.]
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(9] @ copy of the Anmual

{-lindl and English versi-

ons) ot' 1he Bose Institute, Calcut-

ta, for the year 1980-81 along
with Audited ~Accounts,

(ii) A statement (Hindi and
Eaoglish versions) regarding Re-
view by the Government on the
working of the Bose Institute, Cal-
cutta, for the year 1980-81.

[Placed. in' Library. See No. LT-
3204781.)

(16) A copy cach of the fol-
lowing' (Hindi and English versi-
ons) under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956:—

(a) (i) Statement regarding Re-
view by the Goveronment on the
working of the Computer Mainten-
ance Corporation Limited, Secun-
derabad, for the year 1980-81.

(ii) Annpual Report of the Com-
puter Maintenance Caorporation
Limited, Secunderabad, for the year
1980-81 along with ‘the. Audited
Accounts and the comments of the
Comptroller and Auditor Geaeral
thereon,

[Placed in Library. See No. LT-
3205/81.]

(bY (i) Statement regarding Re-
view by the Government on the
working of the Central Electronics

;. Limited, New Delhi, for the year
1980-81.

(ii) Annua]l Report of the Cen-
tral Electronics Limted, New Delhi,
for the yecar 1980-81 along with
the Audited Accounts and the
ocommeants of the Comptroller and
Auditor Genenal thereon.

[Placed in Library. Sae No. LT-
3206/81.]

NOTIFICATIONS UNDER APPRENTICES
Act, EMPLOYEES PROVIDENT. FUNDS
AND MISCELLANEOUS PROVISIONS
ACT, ETC.

THE MINISTER: OF STATE IN
THE MINISTRY OF LABOUR
(SHRIMATI RAM DULARI SIN-
HA): I beg to lay on the Table:—
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(1) A copy of the Appremiceshiip

(Amendment) Rules 1981 - (Hiuni
and Eaglwby vcrsaons)
Notification No, G.S.R. 1037 mGlI-
ette of India dated the 21st Novem-
ber, 1981, under sub-section (3) of
section 7 of the Approntias At
196t.

[Placed in Library. See No, LT-
3207/81.]

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (2) of-sec-
tion 7 of the Employces’ Provideht
Furds and Miscellaneous provisions
Act, 1952:—

(i) G.SR. 611(E) published in
Gagette. of India dated the 23rd
November, 1981 extcading' the
scope of the Employees Provident
Fuads and Miscellaneous Piovi-
sions Aet, 1952 to establishetwnts
engaged in stevedoriig, loading
and unloading of ships,

(ii) The Employees’ vailm
Funds (Sixth Amendment) Sobe-
me, 1981, pubhs]wdmNu.tfnnﬂln
No. G.S.R. 625(E) in Gazetts of
Incéla dated: the 1st Doembeg
1981,

[Placed in Library. See No. LT-
3208/81.]

(3) A copy each of the following
papers (Hindi and English versions)
under-section 36 of the Employees’
State Insurance Act, 1948:—

(i) Anmtal Report of the kum-
ployees’ State Insumnce Corpora-
tion, New Delhi, for the year
1980-81.

(ii) Audited Accounts of the
Employees® State Insurance Cor
porution, New Delhi, for the year
1980-81 together with Audit Re
port thereon.

[Placed in Library. See No. LT-
3200/81.]

(4) A copy of the Annua] Report
(Hindi and versions) of the
National Labour Institute, New
Delhi, for the year 1980-81 along
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with accounts and the Audit Report
thereon,

+ [Phaced in Library. See No. LT-
3210/81],

(5) Acopyofl.hcAnmm.chport
(Hindi and versions) of the
Ceatral Board for Workers Educa-
tion for the year 1980-81 along with
Audited Accounts,

[Placed in Library. See No. LT-
3211/81.]

(6) A copy of the Annual Report
(Hindi and English versions) of the
yees’ Provident Fund Organi-
pation, New Delhi, for the year
1980-81.

[Placed in Library. See No. LT-
3212/81.)

NOTIFICATION UNDER CENTRAL IN-
DUSTRIAL SECURITY FORCE ACT, AND
UNDER ALL-INDIA SERVICE AcCT. .

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI P, VENKATASUBBAIAH):
I beg to lay on the Table:—

(1) A copy of the Central Indus-
trial Security Force (First Amend-
ment) Rules, 1981 (Hindi and Eng-
lish versions) published in Notifica-
tion No, G.S.R. 1049 in Gazette of
India dated the 5th December, 1981,
under sub-section (3) of section 22
of the Central Industrial Security
Force Act, 1968,

[Placed in Library. See No, LT-
3213/81.]

(2) A copy each of the following
metr)mnm (Hindi and English
versions) under sub-section (2) of
secion 3 of the All India Services
Act, 1951:—

(i) The Indian Police Service

(Fixation of Cadre Strength)
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Seventh Amendment Regulations,
1981, published in Notification
No, G&R, 651(E) in Gazette of
India dated the 10th December,
1981.

(i) The Indian Police Service
(557 Suiod " Neaiaticn
1981, i in Notification
No, G.S.R. 652(E) in Gezette of
Igdia dated the 10th December,
1981,

(iii) The Indian Forest Servic-
es (Fixaton of Cadre Strength)
Ninth Amendment Regulations,
1981, published in Notification
No. G.S.R. 653(E) in Gazette of
India dated the 10th December,
1981.

(iv) The Indian Forest Service
(Pay) Tenth Amendment Rules,
1981, published in Notification
No., G.S.R. 654(E) in Gazette of
India dated the 10th December,
1981.

(v) The Indian Forest Service
(Fixation of Cadre Strength of
Karnataka Rules, 1981, published
in Notifiaction No, G.S.R. 657(E)
in Gazette of Lodia dated the 11th
December, 1981.

[Placed in Library. See No. LT-
3214/81.]

REVIEW BY GOVERNMENT ON AGRI-
CULTURAL REFERENCE & DEVELOP-
MENT CORPORATION, BOMBAY FOR
THE YEAR ENDING 30TH JUNE, 1981.

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT): I
beg to lay on the Table a copy of
the *Review (Hindi and
versions) by the Government on the
working of the Agricultural Refinance
and Development Corporation, Bom-
bay, for the years ended the 30th
June, 1981,

[Placed in Library. See No. LT-
3215/81.]

*Annual Report of the Agricultural Refinance and Development Corpc;r-;._-
tion, Bombay, for the year ended the 30th June, 1981 was laid on the

Table on 18th December, 1981.



